$-~22
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ W.P.(C) 12989/2023 & CM APPL. 51217/2023

ANURADHA L Petitioner
Through:  Dr. (Mg.) J. C. Vashista, Advocate

VEersus

REGISTRAR COOPERATIVE SOCIETIES, & ANR.... Respondents
Through:  Mr. Udit Maik, ASC for GNCTD
with Mr. Visha Chanda, Adv. for R-1

Mr. Sahil Tagotra, Advocate for R-2

CORAM:

HON'BLE THE ACTING CHIEF JUSTICE

HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA
ORDER

% 01.05.2024

List on 18" September, 2024.

ACTING CHIEF JUSTICE

MANMEET PRITAM SINGH ARORA, J
MAY 1, 2024/rhc

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
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